
In the Court of Sub-Divisional Magistrate, Rajgarh, District Sirmaur, Himachal Pradesh 

 

 Suresh s/o Sh. Raj Kumar, r/o Ward No. 6, Near Police Station Rajgarh, District Sirmaur 

(H.P.). 

 

and 

 

 Sneha d/o Late Shri Amar Singh, r/o Village, P.O. & Tehsil Theog, District Shimla (H.P.).  

 

Versus 

 

General Public 

 

 Whereas, Suresh s/o Sh. Raj Kumar, r/o Ward No. 6, Near Police Station Rajgarh, District 

Sirmaur (H.P.) has submitted an application alongwith affidavits from himself and his wife, stating 

that he has solemnized his marriage with Sneha d/o Late Shri Amar Singh, r/o Village, P.O. & 

Tehsil Theog, District Shimla (H.P.) as per Hindu rites and customs at home, on 29-03-2022, in the 

presence of his relatives. He has requested that his marriage be registered in the records of Nagar 

Panchayat Rajgarh, Tehsil Rajgarh, District Sirmaur, H.P. 

 

 Notices are hereby issued to all concerned and the general public. If anyone has any 

objection regarding the registration of the marriage solemnized between Shri Suresh, aged 23 years 

and Smt. Sneha aged 22 years, they must file their written obections and appear personally or 

through an authorized representative before the undersigned on or before 24-12-2025. 

 

 Failing this, it will be presumed that there are no objections and necessary orders will be 

issued to the Secretary, Nagar Panchayat Rajgarh for registration of the marriage. 

 

 Given under my hand and seal of the court today on 24-12-2025. 

 

  

Seal.    Sd/- 

Sub-Divisional Magistrate, 

Rajgarh , District Sirmaur (H.P.). 

 

_________ 


